NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

~ CP No. 62/441/NCLT/AHM/2017

~ Coram:  Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
o . "~ MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 13.10.2017 ‘

. _Name-of thecompany: - TirupatiFoam Ltd.

Section of the Companies Act: _Section 441 r/w_129 of the Companies Act,

S.N( NO. NAME (CAPITAL LETTERS) DESIGNATION __REPRESENTATION ___ SIGNATURE

KN A&mw Dot P Anleoat

ORDER

Learned PCS Mr. Ashish Doshi present for Petitioners. None present for ROC.
In view of the '-order passcd in -IA -338/20 17 this petitiOn 1S disposedof as withdrawn. '
Communicate the copy of thls order along w1th COpy of order in IA 338/2017 to .

ROC, Gujarat.
M o 3/ _

3IKKI RAVEENDRA BABU
"MEMBER J UDICIAL

- Dated this the 1-3th' day of October, 2017.



